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HIGH OURT FOR THE STATE OF TELANGANA
AT HYDERABAD

(Special Original Jurisdiction)

FR AY, THE TWENTY SIXTH DAY OF JULY
O THOUSAND AND TWENTY FOUR

PRESENT

RABLE THE CHIEF JUSTICE ALOK ARADHE
AND

RABLE SRI JUSTICE ANIL KUMAR JUKANTI

l.A.NO.2 of 2024
IN

WRIT PETITION NO: 13013 OF 2024
,i Between:

I

M/s. Aadeshwar Trad (Formedy M/s Vensai tvletals) A Registered Partnership,
Having its fbctory at No. 'l 15, Vattinagulapally Village, Gandipet Mandal, Ranga

its Partner, Sri Y G Ravi Teja Reddy, S/o Sri Y Easwar
Fl/o Plot No. 14, Maheswari Nagar, Bharat Nagar Colony,

iReddy District, rep. b
lReddy, aged 30 yea
ilMedchal, Medchal-Mal jgiri District

,....PETITIONER

The State of Te ngana, Secretariat, Saifabad, Hyderabad, Telangana State,
Chief Secretary, Environment, Forest, Science andrep by its Spec

Technology.

The Telangana tate Pollution Control Board, Pariyavaran Bhavan, A-lll,
lndustrial Esta anathnagar, Hyderabad. Rep, by its lvlember Secretary

The Environme
Telangana Stat

I Engineer, Regional Office '1 Ranga Reddy District,
Pollution Control Board, Zonal Office, 6-3-1219, B lock C,

Ward No.91, N
Hyderabad. 50

Country Club, Kundanbagh, Uma Nagar, Begumpet,

4. The Assistant tor, Mines and Geology, My Home Sarovar Plaza, H.No.5-
922, Flat No. 2 and 204,2nd Floor, ShahpurWadi, Adarsh Nagar,

gana 500063.Hyderabad, Tel

.....RESPONDENTS
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rcumstances state ln the affidavit filed in

lo r""tor" the above writ

Petition Unde rder lX Rule '1 3 R/w. Section 151 CPC praying that in the

support of the petition, the High

petition to its original number, by

l
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Eorrt ,ry be pleasj



i setting aside the d

in W.P.No 13013 o

rsm ssal order dated 04-06-2024 passed by this Hon'ble Court
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This petition coining on for hearing, upon perusing the petition and affidavit

filed in srrpport lheleof and upon readrng the Order dated 04.06.2024 in

W.P.No.13013 of 2034 and upon hearing the arguments of Sri N.Gangadhar,

Counsel for the pdtitioners and GP for Environment on behalf of the

Respondents, the Codrt made the following: ORDER
II Mr. N.Gangadhar, learned counsel for the petitioner.

,i
I Mr. A.Vishnu lVardhana Reddy, learned Standing Counsel for the

i

rtelangana State PollLtion Control Board for the respondents Nos.2 and 3.

i nearU on l.A.lilo.2 of 2024, an application seeking restoration of thell
, ivrit petition, namelyiW.P.No.l3013 ol 2024.
!li For the reasohs assigned in the application duly supported by an
:l

'affidavit, the order d'ated 04-06-2024 is hereby recalled and W.P.No.13013 ofil
r,2024 is restored to file.
rlj Accordingty, lJA.No.z of 2024 is allowed.it
I 1 SD/- K. VENKAIAH

I ASSISTANT REGISTR,AR

To
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i
J1. The Special Chi'ef Secretary, Environment, Forest, Science and Technology

Department, Sebretariat, Saifabad, State of Telangana at Hyderabad.
2. The Member S6cretary, Telangana State Pollution Control Board,,

P ariy av ar an Bhavan, A-l ll, lndustrial Estate, Sanathnagar, Hyderabad.
3. The Envrronmerltal Engineer,, Regional Office 1 Ranga Reddy District,

Telangana Statd Pollution Control Board, Zonal Office, 6-3-1219, Block C,
Ward No. 91, N6ar Country Club, Kundanbagh, Uma Nagar, Begumpet,
Hyderabad 500016.

4. The Assistant Dlrbctor, [\/ines and Geology, My Home Sarovar plaza, H_No.
5-922, Flat No. 203 and 2O4,2nd Floor, ShahpurWadi, Adarsh Nagar,
Hyderabad, Telangana 500063.

5.

6.

7.

8.

9.

The Section Officer, D.B. Section, High Court for the State of Telangana at
Hyderabad. i

The Section Officer, Non - Service Section, High Court for the State of
Telangana at Hlfderabad.
The Section Officer, Posting Section, High Court for the State of Telangana at
Hyderabad. I

Two CCs to G?lFO.lR ENVTRONMENT, High Court for the State of Tetangana
at Hyderabad. [OUT]
One CC to Sri N.Gangadhar, Advocate [OPUC]

10. Two CD Copies
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I.HIGH COURT

,DATED:261071 024
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